
THE INISTER OF CO ERCE 
AND STEEL  ANd INES (SHRI 
PRANAB  KHEREE);  (a) and
(b). The Srana Co ission has to 
sbit, its findins to the  overn
ent of adhya Pradesh hich had 
appointed it.  It is not yet  kno n 
fro  the  adhya  Pradesh  ovt, 

hether the findins have been sb
itted.

12 hors

RE. CALLIN ATTENTION, ETC.

(Interr ptions)

R. DEP T SPEAKER  One by
one please.

SHRI OTIR O  BOS  (Dia
ond  Harbor)  Seven  thosand
tribal orkers have been laid off in 
DalliRaihara and they are starvin. 
Kindly do  so ethin.... (Interr p
tions).

R. DEP T SPEAKER;  I have 
allo ed a state ent nder Rle 3
by Shri Harikesh Bahadr.
ft

SHRI  EOR E   FERNANDES 
( affarpr);  DelhiRajhara at

ter is far too i portant for a state
ent nder rle 3.  The inister 
of ines... .

R. DEP T SPEAKER  I have
already alloed a state ent nder 
Rle 3.

SHRI SAT ASADHAN CHAKRA 
BORT  (Calctta Soth)  I have
iven an adjorn ent otion.  The 
Central overn ent has refsed the 
Bill passed by West Benal... (In
terr ptions) .

R. DEP T SPEAKER  It ill
not o on record. I have already re
jected the adjorn ent otion. o 
cannot raise it.

SHRI HARIKESH BAHAD R ( or
akhpr)  Sir, a boy has been killed

in Delhi, ho had been servin in 
Rashtrapati B ha an.

R. DEP T SPEAKER  I have
allo ed a state ent nder Rle 3.

PROF. K. K. TEWAR;  I have 
iven a notice for callin attention

R. DEP T SPEAKER;  It ill 
not be  discssed here.  Co e and 
eet e in y Cha ber.

(Interr ptions)

SHRI BAP SAHEB PAR LEKAR 
(Ratnairi)  One boy orkin in
the Rashtrapati Bha an has  been 
rdered.  The hon. inister shold 
ake a state ent.

R. DEP T SPEAKER That is
nder consideration.

TT rcfTT   (TT)

TTSETST ift, fSffa ST  STT33T 

rr o Tf offo cTTfT efrf 3TrT

. . . (a r)

R. DEP T SPEAKER;  That I 
have rejected.  I a not alloin.

rr f   fo

fcTft apt frT  TTT

fc nt . . .

R. DEP T SPEAKER;  That I 
have already rejected.

(Interr ptions)  

R. DEP T SPEAKER  Do not
record. Shri A. K. Roy.

SHRI A. K. RO (Dhanbad) Sir, 
eiht thosand iron ore iners have 
been thro n ot.  I ave a callin 

attention....

R. DEP T SPEAKER;  I have 
allo ed a state ent nder rle 3.

AN HON. E BER I have iven



R. DEP T SPEAKER  Abot
callin  attention, please co e and 
talk to e in the cha ber.

(farfaTsrrc) 

TFf    if

.P. la yers intensify stir for bench.

fTi i      

it ITR T T  2 3 ff    

jfffbr ff ,  TF3ftWn   T  I

R.  DEP T SPEAKER   o

cannot raise it like this.  Do not re
cord.

(Interrptions)  

R.  DEP TESPEAKER;  Dont
record.  r. hali.

SHRI R. K HALI (Thane); The 

prices of s ar.... (Interrptions).

R. DEP T SPEAKER  When a

e ber of the Opposition is called, 
yo st all keep iet.  I cannot 

hear.

(Interrptions)  

SHRI R. K. HALI  Prices of

s ar are oin hih.  I have iven 
a Callin Attention to that effect.

R.  DEP T SPEAKER;   es, 

yo  have iven notice.  No r. 
Roy, I have allo ed yo.

SHRI BAP SAHEB  PAR LEKAR

rose

R. DEP T SPEAKER;  I have 

told yo. That is nder consideration. 

Why are yo standin   No  r. 

Roy.

SHRI A. K. RO  I ave Callin 

Attention.

R. DEP T SPEAKER  es; I

have iven 3.  For Callin Atten

tion please eet e in the cha ber.

(Interrptions)  

R. DEP T SPEAKER  No, no.
I dont allo anythin.

(Interrptions) 

R.  DEP T SPEAKER No
Papers Laid on the Table. Shri A. P. 
Shar a.

(Interrptions) 

R. DEP T SPEAKER Nothin 

ill o on record.

(Interrptions)  

12.06 hrs.

PAPERS LAID ON THE TABLE

Ann al Report,   Ann al Acco nts 

and Revie  of Aih In a  and its 

S BSIDIARIES FOR 19 980  AND  STATE

ENTS FOR DELA

THE  INISTER  OF  TO RIS  

AND CIVIL AVIATION (SHRI A. P. 
SHAR A) I be to lay  on  the 

Table

(1) A copy of the Annal Re
port (Hindi and Enlish versions) 

of Air India for the year 19980, 

nder sbsection (2) of section 3 
of the Air Corporations Act, 193 
ioether ith Reports of its sb

sidiaries vi. Hotel Corporation of 
India Liited and Air India Char
ters Liited.

(2) A copy of the Annal Ac
conts (Hindi and Enlish versions) 
of the Air India for the year 199 
80 and the Adit Report thereon, 
nder sbsection (4) of section 1 

of the Air Corporations Act, 193.

(3) A copy of the Revie (Hindi 
and Enlish versions) by the ov

ern ent on the orkin of the Air 
India  and  its  sbsidiaries vi. 
Hotel Corporation of India Liited 
and Air India Charters Liited, for 

the year 19980.


